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The Patna Electric Supply Company Limited

Open Offer is being made by the Acquirers for the

acquisition of 1,21,589 (One Lakh Twenty One Thousand

Five Hundred Eighty Nine) fully paid-up equity shares of

Rs. 10/- each, representing 26.00% of the equity and voting

share capital of the Target Company at a price of Re. 0.32

(Thirty Two Paisa Only) per equity share, payable in cash

in terms of regulation 3(1) & (4) of the SEBI (SAST)

Regulations.

Mr. Vishal Kumar Sharma and Mr. Tarun Sharma

(hereinafter collectively referred to as the "Acquirers").

There is no Person Acting in Concert with the Acquirers.

VC Corporate Advisors Private Limited

Chairman- Mr. Vishwanath Purohit

Member- Mr. Harsh Vardhan Bhardwaj

 IDC Members are the Independent Directors of the Target

Company. They do not hold any equity shares in the Target

Company.

No trading has been done by the IDC Members in the equity

shares/ other securities of the Target Company since their

appointment.

None of the IDC Members have any relationship with the

Acquirers.

Not Applicable

Based on the review of the Public Announcement, the

Detailed Public Statement and Letter of Offer issued by

the Manager to the Offer on behalf of the Acquirers, the

IDC Members believe that the Open Offer is fair and

reasonable.

IDC recommends acceptance of the Open Offer made by

the Acquirers, as the Offer Price of Re. 0.32 (Thirty Two

Paisa Only) per equity share of the Target Company

considering the parameters as set out in Regulation 8(2)

of the SEBI SAST Regulations 2011 and as certified by

the Chartered Accountant.

None

No

To the best of our knowledge and belief, after making proper enquiry, the information contained in or accompanying this

statement is, in all material respect, true and correct and not misleading, whether by omission of any information or otherwise,

and includes all the information required to be disclosed by the Target Company under the SEBI (SAST) Regulations.

For The Patna Electric Supply Company Limited

Sd/-

Vishwanath Purohit

Chairman- Committee of Independent Directors
Place : Kolkata
Date : 03.01.2017


